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RAILWAY BRIDGE OVER SARASWATI RIVER
5439. SHRI D. R. PARMAR : Will
the Minister of RAILWAYS be pleased to
state :
" (a) whether Government are aware that
the Railway Bridge over Saraswati River
on Patan-Kakosi Metrana Road section
on the Western Railway is in a precarious
condition since long ; and

(b) if so, the action Government propose
to take to reconstruct the bridge ?

THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA) : (a) The
Railway bridge No. 46 on the river Sara-
swati at mile 28/14-15 on Mechsana-Patan
section is not in a precarious condition.

DECEMBER 22, 1967

Written Answers

9150

(b) Does not arise. :
KApl DurGA CoTTON MILLS

5440. SHRI D. R. PARMAR : Will
the Minister of COMMERCE be pleased
to state :

(a) whether Government propose to move
the Gujarat High Court to decide the case

of Kadi Durga Cotton Mills at an early
date ;

(b) whether Government propose to take
over the management of the mill in view
of the large amount of Rs. 9,23,000 out-
standing against the mill ; and '

(c) what other steps Government pro-
pose to take to give relief to labourers_and
the jobless mill workers ?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
MOHD. SHAFI QURESHI): (a) The
Gujarat High Court has already vacated
its stay order.

(b) and (c) No, Sir ; the mill is not consi-
dered an economically viable unit.

SMALL AND MEDIUM-SCALE INDUSTRIFS
IN RAJASTHAN

5441. SHRI N. K. SOMANI: will
the Minister of INDUSTRIAL DEVE-
LOPMENT NAD COMPANY AFFAIRS
be pleased to state :

(a) the steps taken to intensify the set
up of small and medium scale industrics
in the rural and urban areas of Rajasthan ;

(b) the amount proposed to be earmarked
for this purpose in the Fourth Plan ; and

(c) the stage at which the formulation of
this programme stands at present ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI F. A. AHMED) : (a) to
(c) The information is being collected
from the concerned authorties and will be
placed on the Table of the House.

INDUSTRIAL PROJECTS IN RAJASTHAN

5442. SHRI N. K. SOMANI: Will
the Minister of INDUSTRIAL DEVE-
LOPMENT AND COMPANY AFFAIRS
be pleased to state :





